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HTHH, AT T auT 9+ JATT
(F1F sirc wfreror frmm)
Frferg=T

7% f3eet, 4 ader, 2019

AT 288(37). —ATedT 7 FaT (Faw) Framraeh, 1966 F fFaw 4 F s0-fEw (1) w6 (2) F =@ afva
Ffe adrT qare afafaaw, 1951 (1951 &1 61) &t o737 3 &t IT-4TT (1) FTT T MR FT TIRT TG g0, Feal T
TLHTT Fe 1ok TCRTE o TR ATCT a9 F4T (HaRT T2- Heq1 &7 =gaq) AfFammast, 1966 & amr fiw worre wed
% forn wagra feforer iRy aardt &, gl -

1. () = At #r g a9 99T (a9 95-gedt w1 Faae) gerda AfRawrast, 2019 wg1 ST g
(i) = FafF=m eraeher Troras § T YT i AETE wT g gl

2. AT 3« 4T (a9 Tg-8ear &7 Aaqe) Efaawmedtt, 1966 i g+t & “wates” oftd# v za+ siaeia
A aTet wtafet F foru fAeferfaa v gfaeartoa BT Sroa, svaiq -

“Felch
ST GIEHI & Fad 1S ST I8 100
TLTT & o HLEF U a9 9 TG 1
THTT q&T I HLeqT (Tvasia) 1
TUTH q&T a7 HCeqT (AT, FTd TS|, SAHLT, TTEA Ue qiawor qfiaed) 1

2025 GI/2019 (@)
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TUTT 7T a9 qeeqa (Fasr)

1

F T Y& I HLEAF (A7 HH1eH TL)

UL T &I A |eqa (FLTEA Ud qH+a9)

AU VT T a9 HLET (TdFdT)

AT T q&F a7 SYHF (F(HF 0F 9dT)

FUX T &I I HLAF, ATHAT

AT TTH T a1 HLETh (A HLE)

AIT TYTH T a7 TLEAT (ATHTIS ATfaeht 3 TRAse)

AU VT T a9 LT (TAS1a)

AT T J&T T HLErh (T AT AEHIE)

AT TeTH q&F a9 q2ad (i fie)

T TET T a9 &eers (Hrouadi)

I T H&T a7 HLEAF (Frd A1)

AU TETH T a9 9T U 4 (I)

AU TeTH T a9 HL&T U 367 qi=d, FAteh aeqs(id IATT TTTEFI, HgT

HUL TETH q&F 9 HLeqh (AT Faree o)

FIE T qeF 9+ "vera (e yares)

AU TETH T a9 LT (ST TIATSHAT)

e a9 6eqa (SHerae)

& a9 6eAF (F14 TTST)

AT HLEAF (AHAT)

T "Yers Ue fAeesw, frearedt e, smarse

T HLETH (qT HATIA TH4T)

T "eerh (fa=re)

I HLEF (T U AT TEHEAT)

IBECETRE IR IR R I ET

e, STEQT TeET T

gl e, et 2t s, T

fAzor, ssfi-sreet Tredia urh

3T a9 LT, TG AT TATT
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A <hl TSI ¢ SHIYNT

I AT AT, TeACHAGT TCET T

Iq o G, TSt e THNT Al

IT I GLEF, TSI TATT FOwrsg

Iq o T, FTALT aegStte THNT e e

I T GLETH, (TaAT) 39

3T AT HLeqT, HTAT HETILET TegSiie ATV, FHIeo Te 1

I I TGLETF, (STForeqom) 2

I I HIEF, (HATAT) 1
1. |gqaRw s 100
2. el d TTatagh Rord Iwderd 7a 1 % 20 wiaerd 7 st aai 20
3. o7 wfafae fee swdaa 7= 1 % 25 afdera & srfers 72t 25
4. | wfreror fostd 3o 7w 1 % 3.5 widerd 7 sfere T8t 3
5. get Ford &iiT wfaes 7g fiord swd<F 75 1 % 16.5 fdera & srfers 7=t 16
6.

AT = a7 (wt) Frawmastt 1966 F = 8 & siauta Teiefd g 9 ST a1 78 49
ITAFT |, 1, 2, 3, 3T 4 F 33 widera & arfdrs T2f

7. HrefT 9fT 1T 9 ST a7 9% (A 1+2+3+4+5-6)

115

T TTEFA T HEAT (ITFT 7S 6+7)

164”

[.16016/01/2017-3F.T.3.-11(F)]

FEAT AT, AT, FAT q=T

feroqufy-1: = srferge=mT & ST 19 & 14, WA a9 qar wAted dant 6 gl Wi 08 9t 164 off
fewfi-2: e fAffaw arcfis a7 9 (@ 1g gemr & fAaa), Bt 1966 @ AR, 9.1072 F siaviq
&% 31-10-1966 #¥ sTfeeg==T §0.6/1/66-37.97.7.(IV) F Tga Afewf=a fFu v o iz Fafriag afag==rs g

Temrfera oy -

w4 aranf. 9. TR FT AT #.9. ar.#r.. = TEHT & AT
1. 1673 30.10.66 6. 1083 8.6.68

2. 17 7.1.67 7. 1887 9.8.69

3. 653 6.5.67 8. 80 17.1.70

4. 654 6.5.67 9. 485 21.3.70

5. 689 13.5.67 10. 545 44.70
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11. 1802 24.10.70 45. 456(=) 9.5.81
12. 135 24.1.75 46. 360(z1) 23.5.81
13. 136 24.1.71 47. 276(=) 2.6.81
14, 665 8.5.71 48. 386(<) 9.6.81
15. 45(z1) 20.1.72 49. 602(=) 16.11.81
16. 47(=) 20.1.72 50. 604 (=) 17.11.81
17. 48(=1) 20.1.72 51. 653(<) 10.12.81
18. 478(3) 4.12.72 52. 657 (=) 11.12.81
19. 192(3) 2473 53. 294 (=) 1.4.82
20. 321(=1) 27.6.73 54. 354(a7) 26.4.82
21. 391(=) 10.8.73 55. 356(<) 27.4.82
22. 142 24.1.71 56. 778(z1) 31.5.82
23. 28(=1) 8.5.71 57. 530(<) 20.8.82
24, 273(3) 11.1.72 58. 243 12.1.83
25. 300(=1) 20.1.72 59. 126() 28.2.85
26. 812 29.4.72 60. 308(=) 26.3.85
27. 2227 16.8.75 61. 3273 29.3.85
28. 71 17.1.76 62. 4893 12.6.85
29. 407 (=) 16.6.76 63. 266 12.4.86
30. 1064 24.7.76 64. 654 30.8.86
31. 444 (=) 6.7.76 65. 763. 20.9.86
32. 750 (3F) 3.8.76 66. 798. 27.9.86
33. 93 (=) 26.2.77 67. 796 27.9.86
34. 631 (=) 5.10.77 68. 835 4.10.86
35. 13 (1) 6.1.78 69. 837 4.10.86
36. 360(=1) 13.7.78 70. 880 18.10.86
37. 436() 29.8.78 71. 164 14.3.87
38. 486(=7) 25.8.80 72. 407 30.5.87
39. 562(z1) 30.9.80 73. 619 15.3.87
40. 6263 3.11.80 74. 802 31.10.87
41, 6313 4.11.80 75. 826 7.11.87
42, 213 17.1.81 76. 835 14.10.87
43. 313 23.1.81 77. 836 14.11.87
44. 84(31) 27.2.81 78. 4323 6.4.88
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A <hl TSI ¢ SHIYNT

79. 5467 4588 114, 231 8.6.96
80. 834ar 3.8.88 115. 233 8.6.96

81. 3523 10.3.89 116. 5893 26.12.96
82. 5533 16.5.89 117. 5873 26.12.96
83. 455 1.7.89 118. 5853 26.12.96
84. 832 11.11.89 119. 179 17.1.97
85. 916 16.12.89 120. 413 20.12.97
86. 933 30.12.89 121, 7415 31.12.97
87. 590 22.9.90 122. 40 29.1.98

88. 603 29.9.90 123, 61731 14.1.98
89. 728 8.12.90 124, 372 10.12.99
90. 730 8.12.90 125, 374 10.12.99
91, 125(zr) 5.3.91 126. 8243 21.10.2000
92. 246 13.4.91 127. 827+ 21.10.2000
93. 473 24.8.91 128. 8303 21.10.2000
94, 527 14.9.91 129. 141 27.04.2002
95, 565 5.10.91 130. 143 27.04.2002
96. 584 19.10.91 131, 139 27.04.2002
97. 538(3) 6.8.93 132, 145 27.04.2002
98. 685(3) 4.11.93 133, 147 27.04.2002
99. 687(3r) 4.11.93 134, 372 21.09.2002
100. |514 22.10.94 135. 173 26.04.2003
101. | 513 22.10.94 136. 34 () 24.01.2006
102. | 3213 31.3.95 137. 287(3) 16.05.2006
103. | 213 29.4.95 138. 289 (31) 16.05.2006
104. | 278 10.6.95 139, 562(3) 15.09.2006
105. | 264 6.6.95 140. 564(3) 15.09.2006
106. | 339 22.7.95 141, 566(3) 15.09.2006
107. | 375 12.8.95 142, 724(=) 23.11.2006
108. | 480 18.11.95 143, 703(3) 12.08.2007
109. | 479 18.11.95 144, 765(3) 12.12.2007
110. | 503 2.12.95 145. 609(3F) 26.08.2008
111. | 537 9.12.95 148. 109(z1) 21.02.2008
112. | 759 5.2.96 147, 610(3r) 26.08.2008
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113. 77 5.2.96 148. 716(31) 03.10.2008
149. 748(31) 21.10.2008 170. 609(zT) 06.09.2013
150. 190(zT) 24.03.2009 171. 611(31) 06.09.2013
151. 193(=N) 24.03.2009 172. 651(31) 24.09.2013
152. 194(=1) 24.03.2009 173. 515(31) 18.07.2014
153. 498(=1) 07.07.2009 174. 103(31) 16.02.2015
154. 500(zT) 07.07.2009 175. 520(z1) 30.06.2015
155. 502(31) 07.07.2009 176. 530()s1 02.07.2015
156. 504(z1) 07.07.2009 177. 708(3T) 16.09.2015
157. 506(zT) 07.07.2009 178. 792(31) 12.08.2016
158. 503(zT) 07.07.2009 179. 110431 30.11.2016
159. 905(31) 18.12.2009 180. 110631 30.11.2016
160. 907 (=) 18.12.2009 181. 171(=1) 27.02.2017
161. 909(zr) 18.12.2009 182. 179(=n) 28.02.2017
162. 911(31) 18.12.2009 183. 205(=) 08.03.2017
163. 406(31) 14.05.2010 184. 261 (=) 17.03.2017
164. 673(31) 11.08.2010 185. 1002 (31) 08.08.2017
165. 143(31) 16.03.2012 186. 1035(3T1) 18.08.2017
166. 145(=T) 16.03.2012 187. 1451(37) 18.08.2017
167. 216(31) 16.03.2012 188. 1536(31) 21.12.2017
168. 218(=1) 16.03.2012 189. 1586(31) 27.12.2017
169. 672(31) 06.09.2012 190. 510(z1) 29.05.2018

MINISTRY OF PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS
(Department of Personnel and Training)

NOTIFICATION
New Delhi, the 4th April, 2019

G.S.R. 288(E).—In exercise of the powers conferred by sub-section (1) of Section 3 of the All India Service
Act, 1951 (61 of 1951), read with sub-rules (1) and (2) of Rule 4 of Indian Forest Service (Cadre) Rules, 1966, the
Central Government in consultation with the Government of Karnataka hereby makes the following regulations further to

amend the Indian Forest Service (Fixation of Cadre Strength) Regulations, 1966, namely :-

1. (i) These regulations shall be called the Indian Forest Service (Fixation of Cadre Strength) Amendment

Regulations, 2019
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(i) They shall come into force on the date of their publication in the Official Gazette.

2. In the Indian Forest Service (Fixation of Cadre Strength) Regulations, 1966, in the Schedule, for the heading

"Karnataka" and the entries relating thereto, the following shall be substituted, namely :-

“Karnataka

SENIOR DUTY POSTS UNDER THE STATE GOVERNMENT 100
Principal Chief Conservator of Forests & HoFF 1
Principal Chief Conservator of Forests (Wildlife ) 1
Principal Chief Conservator of Forests (Evaluation, Working Plan, Research, Training & Climate 1
Change

Principal Chief Conservator of Forests (Development) 1
Additional Principal Chief Conservator of Forests (Forest Resources Management) 1
Additional Principal Chief Conservator of Forests (Administration and Coordination) 1
Additional Principal Chief Conservator of Forests (Vigilance) 1
Additional Principal Chief Conservator of Forests (Personnel & Recruitment) 1
Additional Principal Chief Conservator of Forests, Research 1
Additional Principal Chief Conservator of Forests (Forest Conservation) 1
Additional Principal Chief Conservator of Forests (Social Forestry and Projects) 1
Additional Principal Chief Conservator of Forests (Wildlife) 1
Additional Principal Chief Conservator of Forests, (Publicity and ICT) 1
Additional Principal Chief Conservator of Forests (Land Records) 1
Additional Principal Chief Conservator of Forests (CAMPA) 1
Additional Principal Chief Conservator of Forests (Working Plan) 1
Additional Principal Chief Conservator of Forests & Secretary(Forests) 1
Additional Principal Chief Conservator of Forests & Member Secretary, Zoo Authority of Karnataka, 1
Mysuru

Additional Principal Chief Conservator of Forests(Human Resource Development) 1
Additional Principal Chief Conservator of Forests(Legal Cell) 1
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Additional Principal Chief Conservator of Forests(Project Tiger) 1
Chief Conservator of Forests, (Territorial) 13
Chief Conservator of Forests, (Working Plan) 6
Conservator of Forests (Research) 4
Conservator of Forests & Director, BRT Reserve, Chamarajanagar 1
Conservator of Forests (Forest Resource Management) 1
Conservator of Forests (Development) 1
Conservator of Forests (Budget & Audit) 1
Director, Rajiv Gandhi National Park 1
Director, Bandipura National Park 1
Field Director, Bhadra Tiger Reserve, Chickamagalur 1
Director, Anshi-Dandeli National Park 1
Deputy Conservator of Forests, Kudermukh Wild Life Division 1
Deputy Conservator of Forests, Bannerghatta National Park 1
Deputy Conservator of Forests, Wild Life Division Madikeri 1
Deputy Conservator of Forests, Wild Life Division Shimoggai 1
Deputy Conservator of Forests, Cauveri Wild Life Division Kollegal 1
Deputy Conservator of Forests (Territorial) 39
Deputy Conservator of Forests, Mala Mahadeshwara Wild Life Sanctuary, Kollegal 1
Deputy Conservator of Forests (Training) 2
Deputy Conservator of Forests (Head Quarters) 1
Total Senior Duty Posts 100
Central Deputation Reserve not exceeding 20% of Item 1 above 20
State Deputation Reserve not exceeding 25% of Item 1 above 25
Training Reserve not exceeding 3.5% of Item 1 above 3
Leave Reserve and Junior Posts Reserve not exceeding 16.5% of Item 1 above 16
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6. Posts to be filled by promotion under Rule 8 of the Indian Forest Service (Recruitment) Rules 1966 not| 49
exceeding 33 1/3 % of Item 1, 2, 3 and 4 above

7. Posts to be filled up by Direct Recruitment (Item 142+3+4+45-6) 115
Total Authorised Strength (Item 6+7 above) 1647

[No.16016/01/2017 - AIS-1I (A)]
VASANTHI V. BABU, Under Secy.

Note-1: Prior to the issue of this Notification, the total Authorized Strength of the IFS cadre of Karnataka was 164.

Note-2: The Principal regulations were notified vide notification No.6/1/66-AIS (IV), dated 31-10-1966 vide GSR
No.1072 in the Indian Forest Service (Fixation of cadre strength) Regulations, 1966, and subsequently been amended,
vide notifications given below:-

SI. No. GSR No. Date of Publication SI. No. GSR No. Date of Publication
1. 1673 30.10.66 41. 631E 4.11.80
2. 17 7.1.67 42. 21E 17.1.81
3. 653 6.5.67 43. 31E 23.1.81
4, 654 6.5.67 44, 84(E) 27.2.81
5. 689 13.5.67 45. 456(E) 9.5.81
6. 1083 8.6.68 46. 360(E) 23.5.81
7. 1887 9.8.69 47. 276(E) 2.6.81
8. 80 17.1.70 48. 386(E) 9.6.81
9. 485 21.3.70 49. 602(E) 16.11.81
10. 545 4.4.70 50. 604(E) 17.11.81
11. 1802 24.10.70 51. 653(E) 10.12.81
12. 135 24.1.75 52. 657(E) 11.12.81
13. 136 24.1.71 53. 294(E) 1.4.82
14. 665 8.5.71 54. 354(E) 26.4.82
15. 45(E) 20.1.72 55. 356(E) 27.4.82
16. 47(E) 20.1.72 56. 778(E) 31.5.82
17. 48(E) 20.1.72 57. 530(E) 20.8.82
18. 478(E) 4.12.72 58. 24E 12.1.83
19. 192(E) 2.4.73 59. 126(E) 28.2.85

20. 321(E) 27.6.73 60. 308(E) 26.3.85
21. 391(E) 10.8.73 61. 327E 29.3.85
22. 142 24.1.71 62. 489E 12.6.85
23. 28(E) 8.5.71 63. 266 12.4.86
24. 273(E) 11.1.72 64. 654 30.8.86
25. 300(E) 20.1.72 65. 763. 20.9.86
26. 812 29.4.72 66. 798. 27.9.86
217. 2227 16.8.75 67. 796 27.9.86
28. 71 17.1.76 68. 835 4.10.86
29. 407(E) 16.6.76 69. 837 4.10.86
30. 1064 24.7.76 70. 880 18.10.86
31. 444 (E) 6.7.76 71. 164 14.3.87
32. 750 (E) 3.8.76 72. 407 30.5.87
33. 93 (E) 26.2.77 73. 619 15.3.87
34, 631 (E) 5.10.77 74. 802 31.10.87
35. 13 (E) 6.1.78 75. 826 7.11.87
36. 360(E) 13.7.78 76. 835 14.10.87
37. 436(E) 29.8.78 7. 836 14.11.87
38. 486(E) 25.8.80 78. 432E 6.4.88
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39. 562(E) 30.9.80 79. 546E 4.5.88

40. 626E 3.11.80 80. 834E 3.8.88

81. 352E 10.3.89 133. 147 27.04.2002
82. 553E 16.5.89 134. 372 21.09.2002
83. 455 1.7.89 135. 173 26.04.2003
84. 832 11.11.89 136. 34 (E) 24.01.2006
85. 916 16.12.89 137. 287(E) 16.05.2006
86. 933 30.12.89 138. 289 (E) 16.05.2006
87. 590 22.9.90 139. 562(E) 15.09.2006
88. 603 29.9.90 140. 564(E) 15.09.2006
89. 728 8.12.90 141. 566(E) 15.09.2006
90. 730 8.12.90 142. T24(E) 23.11.2006
91. 125(E) 5.3.91 143. 703(E) 12.08.2007
92. 246 13.491 144. 765(E) 12.12.2007
93. 473 24.8.91 145. 609(E) 26.08.2008
94. 527 14.9.91 146. 109(E) 21.02.2008
95. 565 5.1091 147. 610(E) 26.08.2008
96. 584 19.10.91 148. 716(E) 03.10.2008
97. 538(E) 6.8.93 149. T48(E) 21.10.2008
98. 685(E) 4.11.93 150. 190(E) 24.03.2009
99. 687(E) 4.11.93 151. 193(E) 24.03.2009
100. 514 22.10.94 152. 194(E) 24.03.2009
101. 513 22.10.94 153. 498(E) 07.07.2009
102. 321E 31.3.95 154. S00(E) 07.07.2009
103. 213 29.4.95 155. 502(E) 07.07.2009
104. 278 10.6.95 156. 504(E) 07.07.2009
105. 264 6.6.95 157. 506(E) 07.07.2009
106. 339 22.7.95 158. 503(E) 07.07.2009
107. 375 12.8.95 159. 905(E) 18.12.2009
108. 480 18.11.95 160. 907(E) 18.12.2009
109. 479 18.11.95 161. 909(E) 18.12.2009
110. 503 2.12.95 162. 911(E) 18.12.2009
111. 537 9.12.95 163. 406(E) 14.05.2010
112. 75E 5.2.96 164. 673(E) 11.08.2010
113. T1E 5.2.96 165. 143(E) 16.03.2012
114. 231 8.6.96 166. 145(E) 16.03.2012
115. 233 8.6.96 167. 216(E) 16.03.2012
116. 589E 26.12.96 168. 218(E) 16.03.2012
117. 587E 26.12.96 169. 672(E) 06.09.2012
118. 585E 26.12.96 170. 609(E) 06.09.2013
119. 17E 17.1.97 171. 611(E) 06.09.2013
120. 413 20.12.97 172. 651(E) 24.09.2013
121. T41E 31.12.97 173. SI5(E) 18.07.2014
122. 40 29.1.98 174. 103(E) 16.02.2015
123. 617E 14.1.98 175. 520(E) 30.06.2015
124. 372 10.12.99 176. 530(E) 02.07.2015
125. 374 10.12.99 177. 708(E) 16.09.2015
126. 824E 21.10.2000 178. 792(E) 12.08.2016
127. 827E 21.10.2000 179. 1104E 30.11.2016
128. 830E 21.10.2000 180. 1106E 30.11.2016
129. 141 27.04.2002 181. 171(E) 27.02.2017
130. 143 27.04.2002 182. 179(E) 28.02.2017
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131. 139 27.04.2002 183. 205(E) 08.03.2017
132. 145 27.04.2002 184. 261 (E) 17.03.2017
185. 1002 (E) 08.08.2017 188. 1536(E) 21.12.2017
186. 1035(E) 18.08.2017 189. 1586(E) 27.12.2017
187. 1451(E) 18.08.2017 190. 510(E) 29.05.2018

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064
and Published by the Controller of Publications, Delhi-110054.
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FTHF, A AT =T 999 FT9T
(e 3 wfreror R
ftrgET
¢ faeetl, 4w, 2019

qT.H1.1A. 289(sr).—rferer wredi=r |=T siferf=am, 1951 (1951 &7 61) it &mer 3 it IT-&mT (1)
T W& ARRAT FT AN T U, FHeald O3 Fdleh ST & T8 § AT a9 §ar (Jae)
RTaTaett, 2016 H SIRT ST HeeT HT & (o0 TAgRT (Meterad = el g, ST -

1. (i) = AT &7 I a9 "4 (J9) Ferraa Fauraet, 2019 FET ST TR
(i) I e o TS § T TR T AT H TG gl

2. AT a9 4T (Fq9) Aeamast, 2016 9 -

(F)  arierwt | AT |- H T AR & AT ARAT a9 HaAT H GHT TTAHE F FIL F 9
AT T&T | TIH FIAH § A aTAT "FAleaw" TAT8 TAT L HIAH § A ATl ag=dl
gfafeat F oo, fefertag s G smom, s —

"HE"

YT {eT a9 HL&q% UF a9 9 THG Fa+ #fewd § =7 17

T q&T a7 TL& (TeAsi1a) o+ #fcaw 0«7 16

T & a3 (AT, FERET TTAT, ATHET, TAAT TS | I+ A § &7 16
TATLOT TTEade)

2026 GI/2019 (@)
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T T 3= dver () Fa= dfeFa § w7 16
I T T a9 §3eT (37 qared Tae ) Fa= dfeFa § @7 15
T LT T a9 H2eTah (YT UF q0+a7) Fa= dfeFa § @7 15
I LT T a9 HLerdh (FqehaT) o+ #feam g w7 15
STTY TETH T a9 HeAeh (FTTHF T 9T Fa= dfeFa § @7 15
AT LT T a9 HLeTw, AT Fa« dfeFa § =¥ 15
I T T a9 H3eTh (3T HeA) Fa= dfeFa § @7 15
T LT T a9 HLeTF (ATHTSTE aTaaT i TRATSHAT0) o+ #feam g w7 15
T TETH H{&T a9 HLeAh (Fwsa) Fa= dfeFa § @7 15
STTY TETH T a9 HYeAe (AL oY MEH1ET) Fa= dfeFa § @7 15
T TETH T a9 Jeeqah (3w Fraie) Faw dfeFa § @7 15
T LT T a9 §3erah (Fuadin) o+ #fem g w7 15
ST TETH T a9 HLeqeh (FT1d ATSIAT) Fa= dfeFa § @7 15
STTY TETH T a9 Heqh Ud 9l (IT) Fa= dfeFa § @7 15
AT LT T a9 HLeTF Ud qad qi=1d, Fefich a-asiid A o+ #feam g w7 15
TTrereRT, 9

ST VT T a9 Heqeh (AT9a Sarerd foamm) Fa= dfeFa § @7 15
AT VLT q&F a9 §2er (Fater qares) o+ #feam g w7 15
I LT T a9 G (ST T TSIAT) Fa Aferm ¥ =¥ 15
G I 6LeqH (SLeIga) o+ #fea o «7 14
A A HLEAF (FTF FIoT) A ffe § =7 14
T GLET (ATELT) Fa= dfeFa § «7 13%
T gYers ue fAgers, St e, IS o #fca § =7 13%F
T LT (T qATIT TI4H) o #fca § =7 135
T geera (faewm) Fa= dfeFa § ©7 13%
I GIEF (TS T @l TLET) Fa= dfeFa § ©7 13%
e, Tt Tt Tl ate o #fcaw § =7 13%F
g9, FEIT T 9T o #fca § =7 13%F
gl [Aaers, war e e, s I+ Afea § T 13F
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fAgere, soft-swet i Ot I Afewd § =¥ 13F

(@) ATEAT |17 § ‘Fefed &2 F O F07 Iq9949 § 909  ATAF =47 Jq9 a1 T&l digd T57
LRI o A AT o TG F A0S Aq99T9 | a99 a1er qai |, Fetertaa staesriog B s,
ERIG

N

IT A HLH, FILHE AT TATT

I I HLEAF, TS T I

I a9 HLEF, eI TATT Aot

IT a9 HLEF, eI TAT [T

I T HLEF, FTAT oIS THATT F ool T

IT I GLEF, (SLTT)

I I LA, HIAT HSTRAALT TS T AT, FHIeo’Tel

IT T HeTH, (Tforerom)

I I HIETH, (A1)

[®T. &. 16016/1/2017-31.97.5.-11(W) |
FEAT AT, T, TAT T

foqofY: e e femie 28 frarae, 2016 it Sft.ue. 3. "ear 924(31) F Jgd AT F SAHTET0T TSI
H TEHRTIAT T30 T 9 ST qeqeaTq Meatoiad 917 . 31 T97 ara 1 gerted & 70 o-

#.9. SfiuaeR 4. femi=

1, 11053 30.11.2016
2. 1107 30.11.2016
3. 172 4 27.02.2017
4, 180 o1 28.02.2017
5. 206 o 08.03.2017
6. 262 3 17.03.2017
7. 1003(31) 08.08.2017
8. 1036(31) 18.08.2017
9. 1452(3) 27.11.2017
10. 1537 (=) 21.12.2017
11, 1587(3) 27.12.2017
12. 511(a1) 29.05.2018
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MINISTRY OF PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS
(Department of Personnel and Training)
NOTIFICATION
New Delhi, the 4th April, 2019

G.S.R. 289(E).—In exercise of the powers conferred by sub-section (1) of section 3 of the All India Services
Act, 1951 (61 of 1951) the Central Government, in consultation with the Government of Karnataka hereby makes the
following rules further to amend the Indian Forest Service (Pay) Rules, 2016 namely:-

1. @) These rules shall be called the Indian Forest Service (Pay) Amendment Rules, 2019.
(ii) They shall come into force on the date of their publication in the Official Gazette
2. In the Indian Forest Service (Pay) Rules, 2016:-

(a) In Schedule II- A Posts carrying pay above the Time Scale in the Indian Forest Service under the State Governments,
in the Table, for the entry “Karnataka” appearing in the first column and the corresponding entry in the second column,
the following shall be substituted, namely:-

“Karnataka”

Principal Chief Conservator of Forests & HoFF Level 17 in the Pay Matrix

Principal Chief Conservator of Forests (Wildlife ) Level 16 in the Pay Matrix

Principal Chief Conservator of Forests (Evaluation, Working Plan, Research, | Level 16 in the Pay Matrix
Training & Climate Change

Principal Chief Conservator of Forests (Development) Level 16 in the Pay Matrix

Additional Principal Chief Conservator of Forests (Forest Resources | Level 15 in the Pay Matrix

Management)

Additional Principal Chief Conservator of Forests (Administration and | Level 15 in the Pay Matrix
Coordination)

Additional Principal Chief Conservator of Forests (Vigilance) Level 15 in the Pay Matrix
Additional Principal Chief Conservator of Forests (Personnel & Recruitment) | Level 15 in the Pay Matrix
Additional Principal Chief Conservator of Forests, Research Level 15 in the Pay Matrix
Additional Principal Chief Conservator of Forests (Forest Conservation) Level 15 in the Pay Matrix
Additional Principal Chief Conservator of Forests (Social Forestry and | Level 15 in the Pay Matrix
Projects)

Additional Principal Chief Conservator of Forests (Wildlife) Level 15 in the Pay Matrix
Additional Principal Chief Conservator of Forests, (Publicity and ICT) Level 15 in the Pay Matrix
Additional Principal Chief Conservator of Forests (Land Records) Level 15 in the Pay Matrix
Additional Principal Chief Conservator of Forests (CAMPA) Level 15 in the Pay Matrix
Additional Principal Chief Conservator of Forests (Working Plan) Level 15 in the Pay Matrix
Additional Principal Chief Conservator of Forests & Secretary(Forests) Level 15 in the Pay Matrix

Additional Principal Chief Conservator of Forests & Member Secretary, Zoo | Level 15 in the Pay Matrix
Authority of Karnataka, Mysuru

Additional Principal Chief Conservator of Forests (Human Resource | Level 15 in the Pay Matrix

Development)

Additional Principal Chief Conservator of Forests (Legal Cell) Level 15 in the Pay Matrix
Additional Principal Chief Conservator of Forests (Project Tiger) Level 15 in the Pay Matrix
Chief Conservator of Forests, (Territorial) Level 14 in the Pay Matrix
Chief Conservator of Forests, (Working Plan) Level 14 in the Pay Matrix

Conservator of Forests (Research) Level 13A in the Pay Matrix
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Conservator of Forests & Director, BRT Reserve, Chamarajanagar Level 13A in the Pay Matrix
Conservator of Forests (Forest Resource Management) Level 13A in the Pay Matrix
Conservator of Forests (Development) Level 13A in the Pay Matrix
Conservator of Forests (Budget & Audit) Level 13A in the Pay Matrix
Director, Rajiv Gandhi National Park Level 13A in the Pay Matrix
Director, Bandipura National Park Level 13A in the Pay Matrix
Field Director, Bhadra Tiger Reserve, Chickamagalur Level 13A in the Pay Matrix
Director, Anshi-Dandeli National Park Level 13A in the Pay Matrix”

(b) In Schedule-II B, Posts carrying pay in the Senior Scale of the Indian Forest Service under the State Governments
including posts carrying special pay in addition to pay in the Time Scale for the entry Karnataka, the following shall be
substituted, namely:-

“Deputy Conservator of Forests Kudermukh Wild Life Division

Deputy Conservator of Forests, Bannerghatta National Park

Deputy Conservator of Forests, Wild Life Division Madikeri

Deputy Conservator of Forests, Wild Life Division Shimoggai

Deputy Conservator of Forests, Cauveri Wild Life Division Kollegal

Deputy Conservator of Forests (Territorial)

Deputy Conservator of Forests, Mala Mahadeshwara Wild Life Sanctuary, Kollegal

Deputy Conservator of Forests (Training)

Deputy Conservator of Forests (Head Quarters)”

[F. No.16016/01/2017 - AIS-II (B)]
VASANTHI V. BABU, Under Secy.

Note: The Principal Rules were published in the Gazette of India, Extraordinary, vide number GSR 924 (E) dated the
28th September, 2016 and subsequently amended by the following GSR No. and date:-

SI. No. GSR No. Date

1. 1105E 30.11.2016
2. 1107 30.11.2016
3. 172 E 27.02.2017
4. 180 E 28.02.2017
5. 206 E 08.03.2017
6. 262 E 17.03.2017
7. 1003(E) 08.08.2017
8. 1036(E) 18.08.2017
9. 1452(E) 27.11.2017
10. 1537(E) 21.12.2017
11. 1587(E) 27.12.2017
12. 511(E) 29.05.2018
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